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Yours sincerely,

Q..,.,,~-·
(Ravinder otfcleJa)
.Registrar General

, December, 2022

.
MOST IMMEDIATE

1,
DaJed: December, 2022

Dated, the

.lts
District Judge (Commercial Court)-07

Officer In-charge Judicial Branch (.Central )
For Principal District & Sessions Judge(HQs),

Delhi , ':
HIGH COURT OF DELHI : NEW DELHI

Sher Shah Road, New Delhi

The Principal District & Sessions Judge (HQ),
Tis Hazari Courts Complex, .
Delhi-110054.

Hq37- - ·
No. ~D-2/Gaz.-lA/DHC/2022

Sub: Appointment of Principal District Judge-regarding

Sir,

I am directed to forward h 'th f , .Judl./SupUaw/1921-1929 dated 12 12 2ore2w21 · a copy o Nolifibat1on No. F.6/1/2015-
l es I

1
. . : • issued by the Department of Law Justice and

-glSlative Affairs, Government of NCT of Deihl on the above subject, ·ith
d II f th

, w1 a request to
elver a CQPY o e- same to the officer concerned.

%

Encl: As Above

Endos. No. /D-2/Gaz.-lA/DHC/2022

Copy forwarded for infonpatlon and necessary action to:-

1. AII thePrincipal District & Sessions Judges, Delhi • .
2. The Principal District & Sessions Jud . · .

Avenue Courts Complex, New Delhi. ge-cum-Spec1al Judge (PC Act) (CBI), Rouse

OFFICE OFTHEPRINCIPAL DISTRICT &SESSIONS JUDGE (HIO): DELHI
. - r

No.Es)/2o22/73094- 7306, Dated, pemt he } 4EC QI? '
Sub:- Appointment ofPrincipal District Judge-regarding i '

Copy_forwarded _for information and necessary action to
1. The·Officer'Concerned. • .•.v;,he Officer In-Charge, Administration I,II,III, Accounts, General Branch,

· Vigilance, Purchase Cell, Pool Cars, Library, Record Rooms, Copying Agencies,
· . Web,site Committee(Hindi/Eng~1d Computer Section, Tis Hazari Courts,

Delhi. ·
3. The Administrative Civil Judge, (Central), Tis Hazari, Courts, Delhi.
4. The Sr. A.O.J / A.O J, Administration-1,II,III, Vigilance, Recruitment Cell,

Filing Section, Accounts Branch, Fine & Audit Section, Care-Taking Branch,
.. '-G;omput~11;BraNch, Protocol Branch, LAC Branch, R & I Branch, 'LAYERS':, ACR

Cell,I.T.Cell,&Vulnerable Witness Deposition Complex(VWDC), Central
District,TisHazariCour, Delhi.. + $,7@T

5.TheAccountsOfficer,Accounts Branch, Central District, Tis HazariCourts,
Delhi.

6. The P.S.to Ld. Principal District & Sessions Judge(HQs), Room No. 302-A,
Tis Hazari Courts, Delhi.

---

Raj _Kumar Rawai
Joint Registrar (Gaz.-lA)



No.F. 6/1/2015-Judl./ Suptlaw/19 2.-l-)9'-4 : Under the provisions of
Section 20 of the-Ponjab Courts Act, 1918, as in force in the National Capital Territory of
Delhi, the Lt. Governor of National Capital Territory of Delhi, on the recommendation of
the High Court of Delhi, appoints Mr. Praveen Kumar, an officer of Delhi Higher Judicial
Service as Principal District Judge on regular basis wlth effect from the date he takes
over.

Dated l2 December, 2022

)..,....°0(S Jay umar Aggarwal)
Principal Secret ry (Law, Justice & L.A.)

By order and in the Name of the
Lt. Governor of National

Capital Ter.ritory of Delhi,

7,
(Sanj Kumar 'Aggarwal)

Principal Secretary Law, Justice & L.A.)

Dated l2- December, 2022
Copy forwarded for information and necessary action to:

f I d' M·nistry of HomeAffairs New Delhi.1722%2%2%%,%.%3 is ts»ii ii.. rs-a s
2. Justice), Jatsatmer House, ~ew~~~'· of Delhi New Delhi, w.r.t his 0.0. letter.
3. The Registrar General, High 2022 dated 30.11.2022.

No.6682/HC/Gaz.1ANVI.E.2a) ~4o Delhi, Tis Hazari Courts Complex, Delhi.
4.The Pr. District & Sessions Ju99%S{''4. t NcT of Delhi (in duplicate along
',,ffThe Special Secretary (GAD/Co) ~~r· publication in Delhi Gazette (Extra-Ordinary

with Hindi version of the same

Part-IV). A ts Govt of NCT of Delhi.6. The Controller of \ccoun>, "
7. me Po-, Ts Hazan, ?%%,Ar General, High Court of Delhi,
8. Officer concerned through R g
9. Guard file.

No.F.6/1/2015-Judl./Suptlaw/ 191-1927

No.F.6/1/2015-Judl./Suptlaw/ /9 2./-192-~

NOTIFlCATION

.//(TOBE PUBLISHED IN DELHI GAZETTE PART-IV EXTRA-ORDINARY)
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
DEPARTMENT OF LAW, JUSTICE AND LEGISLATIVE AFFAIRS

8" LEVEL, C-WING, DELHI SECRETARIAT, I.P. ESTATE, NEW DELHl-110002I

. .


